
NATIONAL COMPAM LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.S.P. No. 987 /IMAH) l2ot7

CORAM Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

NAME OF THE PARIIES: M/s. Lodha Buildcon Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 ol tl]le Companies Act, 2013.

SHRI V. NALLASENAPATHY
MEMBER (T)

ATIENDENCE.CUM-ORDER SHEE"T OF THE HEARTNG OF MUMBAI BENCH OF THE
NATIONAI COMPAI.IY t.{W TRIBUNAL ON 08.II.2OI7

l. Hemoc+ seata\ ffJs. .For lcir+\"6q1

ORDER
csp 9871230-232/NCLT IllBIl,AHI 2077

csP 988/230,232lNCLT/M B/MAH/2017

Conl r1 I'.,titions nrc adnlitted- Lisl this mntter on 22. I I.2()17

sd/- sd/-
V. NALLASENAPATHY
\It'mber (T('chnic.rl)

8.5.V R

Member (Judicial)

S. No. NAME DESIGNATION SIGNATURE


